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Ccntral Administrative Tribunal, Principal Bench
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Mon'blce Mr.Kuldip Singh,Mcmber (J)
Hon bic Mr. S.A.T. Rizvi,Mcmber{A)

Man Pal 5/¢ Bhri Subc Singh
Lfo Bukbir Singh,
CHousce No. 499, »
Yillage & Post Office Rawata
NMew Doelhi-73 - Applicant
a1
ABy Advooate: Shri A.P.Mchantiy)
. Ycrsus_
1. Scorctary, .
Mational Commission for Scheodulod Castes
and Schceduled Tribes,Vih Tleoor,
! Lok Mavak Bhawan, Ncow Dolhi
Castcs
~ Respondents
el

O RDE R(ORAL)

. _.Dy lon'blc Mr.Kuldip Singh Mcmber({J)

Applicant in thisg casc was appointed as L.D.C.
ot o ad-hos basig vide appointment lotter datced 13.7.95 e
iz gecking regularisation to the zaid pest

2 “cspandCHts in their reply have submitted that

ey  arc unable to regularisc the applicant as the post of

IDC can boe filled on regular Pasis only through the Staff

Sclection Commissgion or the Central Surplus Coll of  the
DOPT

T Learned counscl for the respondents has placed




o

the applicant hoeroin Tor the rcasons stated in the
judgements in aforcsald threce OAs, we. fccl that the present

4, TFollowing the Jjudgmcnts given by thc
' Co-ordinate  Bonoch, we diaposac of this 0.4 also with the
gamc dircetions Whatever benefits have been cxtended to

~the, applican

applicant in thc prescnt casc and he will not boe replaced
by any other ad hoo cmployoc 0A stands disposcd of with
these dircctions No costs.

{ S.A.T. Rizvi ) ( Kuldip Singh )
Mcmber(A) Mcmber(J)
Jdkm/




